
RAJASTHA HIGH COURT, JODHPUR

:: STANDING ORDER::

No. 28/5.0./2025 Dare: ZI.LZ.ZIZS

It is enjoined upon all the stamp Reporters, Rajasthan High court,
Jodhpur/ Bench Jaipur to ensure that in cases where the Comptroller and

Auditor General (cAG) of India is named as the primary respondent in an

Application/ V/rit Petiton pertaining to service/ entitlement matters of Indian

Audit & Accounrs Department (IA&AD) in rhose cases Dy. cAG(HR) be

impleaded as respondent instead.

BY

GENBRAL

No. Gen/XVl4SlZ[ZSl 2233 Dare : eo)L, Zo L,S
Copy forwarded to the following for information and necessary action,

i. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,
Rajasthan High Court.

2. Private secretary to all the Hon'ble Judges, Rajasthan High court,
Jodhpur/Jaipur Bench, Jaipur.

3. The Registrar (Admn,), Rajasthan High court, Jodhpur/ Jaipur Bench,
Jaipur.

4. All the Regisrrars io.s.D., Rajastrian High court, Jodhpur/Jaipur
Bench, Jaipur

5. Registrar*cum-cPC, Rajasthan High court Bench Jaipur with the
request to upload the same on the offrcial website of Rajasthan High
Court.

6. Registrar (.ludicial), Rajasthan High court, Jodhpur/ Jaipur Bench,
Jaipur with the direction to circulate the same all amongst all the
concerned of Judicial side and ensure conrpliance the same.

7 . The Addl. Solicitor Ceneral of India/ Asstt. Solicitor General of India,
Raj asthan High Court, Jodhpur/Jaipur.

8. Tn-e Advocate ceneral/ All Additional Advocate Generals, Rajasthan
High Court, Jodhpur/Jaipur.

9. Chairman, Bar Council of Rajasthan, Jodhpur.
I0. The President, Rajasthan High courl Advocates, Associationl

Lawyers' Association, Jodhpur,
I l. The President, Rajasthan High court Bar Association, Jaipur.
12. All Joint Registrars/ Dy. Registrars, Rajasthan High court, Jodhpur/

Jaipur Bench, Jaipur
13. AII Assistant Regishars, Rajasthan High court, Jodhpur/Jaipur Bench,

Jaipur.
I4. All A.o,J,/ Stamp Reporter/ court Master, Rajasthan High court,

.lodhpur/ .laipur Bench, Jaipur.

15. Notice Board.

GENERAL


